
BEFORE NATIONAL GREEN TRIBUNAL 
PRINCIPAL TRIBUNAL, NEW DELHI 

 
Original Application No. 836/2024 

 

In the matter of: - 

SARITA DWIVEDI                              ….Applicant 
 

  Versus  
STATE OF UP & Ors.                     ……Respondent(s) 

 

NDOH: -25.04.2025 

INDEX 

SUPPLEMENTARY AFFIDAVIT ON BEHALF OF RESPONDENT 

NO. 6, M/s OMAXE LTD. IN TERMS OF THE ORDER DATED 

20.02.2025 PASSED BY THIS HON’BLE TRIBUNAL. 

 

Sr. No. Particulars Pg. No. 

1. Supplementary affidavit on behalf of 

Respondent no. 6, M/s Omaxe Ltd. In 

terms of the order dated 20.02.2025 

passed by this Hon’ble Tribunal. 
 

 

2. Annexure No. 1. 

A True Copy of the Recent Photos with 

Geotag of the restored pond in question 

is collectively annexed  

 

 

3. Annexure No. 2 

True copy of the letter dated 

18.04.2025 to the Additional District 

Magistrate (Administration), Lucknow 

is hereby annexed 
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Through counsel 

FILED BY  

 

ASHWIN KUMAR NAIR  

COUNSEL FOR THE RESPONDENT NO 6 

Office: A-11 Basement Lajpat Nagar Phase-3 

New Delhi-110024 

Mob: 8826677580 

Place New Delhi 

Date: 24.04.2025 
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